
CORPORATE DISPUTE RESOLVERS: 
THE ROLE OF GENERAL COUNSEL,
PROFESSIONALS & THE INDUSTRY 

Join us 
6th January, 

The Lalit, Mumbai

In Collaboration
with 

India Branch

Annual Conference
2024

SPONSORS

For more information, contact: coordinator.ciarbindia@gmail.com 

https://lnkd.in/d9mx2GBC.


SUPPORTING ORGANISATIONS

PARTNERS

MEDIA PARTNERS



EVENT OUTLINE

Hon'ble Mr. Justice  Somasekhar Sundaresan,  
Judge, Bombay High Court 



EVENT OUTLINE

Presenter: Dr. Shashwat Bajpai,FCIArb 

Partner, Economic Laws Practice
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Presenter: Ms.Oindrila Mukherhjee,ACIArb  
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